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Landless and homeless people

134, SHRIMATI RAJANI PATIL.:
KUMARI SELJA:
Will the Minister of RURAL DEVELOPMENT be pleased to state:

(a) the details of landless and homeless people residing in rural and backward
arcas of the country, as on date, State/UT-wise;

(b) the details of the programmes/schemes being implemented to improve the
conditions of landless farmers/labourers, homeless people and quantum of funds allocated
and its utilization reported in this regard during each of the last two years, State/UT-

wise;

(¢) whether Government has reviewed/proposes to review the performance of
the said programmes/schemes; and

(d) if so, the details and outcomes thereof and the other steps taken/being taken
by Government in this regard?

THE MINISTER OF RURAL DEVELOPMENT (SHRI CHAUDHARY BIRENDER
SINGH): (a) Details of landless houscholds in the country as per the National Sample
Survey Organization 2003, are given in Statement-I (See below).

(b) to (d) The Ministry of Rural Development is implementing, through State
Governments, different rural development programmes, namely, Mahatma Gandhi National
Rural Employment Guarantee Scheme (MGNREGS) for wage employment, National Rural
Livelihoods Mission (NRLM) renamed as Deendayal Antyodaya Yojana - National
Rural Livelihoods Mission (D AY-NRLM) for employment, Scheme of Homestead sites
as part of Indira Awas Yojana (IAY) to provide funds for purchase/acquisition of
homestead sites for those rural Below Poverty Line (BPL) houscholds who have neither
agricultural land nor a housesite. These programmes are aimed at betterment of rural
livelihoods and overall development of landless farmers/labourers. The details of funds
allocated/utilized under the above referred Programmes/Schemes during each of the last
two years, State/UT-wise are given in Statement-II to Statement-IV (See below).

The Ministry of Rural Development places special emphasis on monitoring of its
programmes being implemented in rural areas all over the country. The important
instruments of monitoring are review by union ministers, On-line reporting through
MIS, utilization certificates/audit reports, performance review committee meeting/regional
review meeting, national level monitors, vigilance and monitoring committees and arca

officers' scheme.
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Statement-1

State-wise percentage of landless households, 2003

Sl. No. State Percentage of Landless Households*
L Andhra Pradesh 14.33
2. Arunachal Pradesh 21.59
3. Assam 805
4, Bihar 7.60
5. Chhattisgarh 12.09
6. Gujarat 13.60
7. Haryana 921
8 Himachal Pradesh 15.00
9. Jammu and Kashmir 329
10. Jharkhand 4.80
11. Karnataka 14.09
12, Kerala 4.80
13. Madhya Pradesh 12.05
14. Mabharashtra 17.66
15. Manipur 268
16. Meghalaya 6.70
17. Mizoram 234
18 Nagaland 802
19. Odisha 9.56
20. Punjab 457
21. Rajasthan 5.65
22, Sikkim 30.67
23. Tamil Nadu 16.55
24, Tripura 869
25. Uttar Pradesh 382
26. Uttarakhand 10.64
27. West Bengal 6.15
28, Group of UTs 40.25
ArL-INDIA 10.04

* As per Household Ownership Holdings in India, 2003, Report No. 491(59/18.1/4) of National
Sample Survey Organization, 2006



Statement-11

Fund allocation and expenditure under Mahatma Gandhi National rural Employment Guarantee Scheme (MGNREGS)

Central Release

Total Expenditure

S1. No. State 2014-15 2015-16 ill 31.03.2016 2014-15 2015-16 ill 31.03.2016
1 2 3 4 5 6

L Andhra Pradesh 290314.1 307380.33 283946.01 360967.13
2. Arunachal Pradesh 2704.16 4395.1 344152 584528
3, Assam 5002346 87830.06 5031065 62048 55
4 Bihar 95968.24 10241226 108170.99 160826.97
5. Chhattisgarh 150570.49 1063413 175421.54 12428578
6. Gujarat 35442.93 30598.72 4712178 42888.10
7 Haryana 1671529 12470.72 21647.06 14069.42
8. Himachal Pradesh 35542.86 39610.32 4062327 38554.21
9, Jammu and Kashmir 5217108 55801.83 39159.25 7127855
10.  Jharkhand 7243341 97879.9 102908.13 13302891
11.  Karnataka 171687.07 99155.27 167569.57 182362.30
12 Kenla 158758.02 152633.8772 161696.54 148244.70
13.  Madhya Pradesh 245163.12 2367322 2803536.8 249375.10
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1 2 3 4 5 6

14. Mabharashtra 79951.77 123834.73 160988.49 184960.98
15. Manipur 2199713 2553229 26713.59 17871.59
16. Meghalaya 277859 22182.56 30934.71 26390.15
17. Mizoram 1114123 28517.36 11420.13 1713772
18 Nagaland 11305.27 26665.95 15781.96 18955.64
19. Odisha 103530.34 147941.05 106892.48 204254.69
20. Punjab 18948.18 24533.37 21350 29801.66
21. Rajasthan 297609.87 269583.23 325186.44 326112.96
22, Sikkim 738041 8623.44 7734.68 8047.37
23, Tamil Nadu 378180.33 547037.47 391954.05 538631.70
24, Telangana 191996 182484.92 190374.75 187125.19
25, Tripura 63662.48 135894.19 82239.49 136901.14
26. Uttar Pradesh 2513414 269569.44 313908.73 290695.11
27. Uttarakhand 28636.22 45076.654 3184533 49061.89
28, West Bengal 374495.29 4711742 401287.47 484394.57
29. Andaman and Nicobar 1301.94 1035.72 904.58 224770
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30. Dadra and Nagar Haveli NR NR NR NR
3L Daman and Diu NR NR NR NR
32. Goa 137.95 246.82 45715 27442
33 Lakshadweep 45.06 11.85 70.5 2745
34, Puducherry 739.69 1292.57 6502 916.22
TotaL 3247686.69 3664479.70 3603247.84 4115560.15
Statement-I11
Fund allocation and expenditure under Deendayal Antvodaya Yojana - National Rural
Livelihoods Mission (DAY-NRLM)
2014-15 2015-16

Sl Name of States/UTs Cental Cental Release Cental Cental Release
No. Allocation Allocation

NRLM NRLM NRLP Expenditure* NRLM NRLM NRLP Expenditure*

(Including (Including (Including (Including (As on 29.02.16)
Interest Interest Interest Interest
Subvention Subvention Subvention Subvention

(Cat.-IT) (Cat.-IT) (Cat.-IT) (Cat.-IT)
1 2 3 4 5 6 7 8 9 10
1. Andhra Pradesh 20301.00 8157.36 0.00 4069.20 2680.53 3289.45 1753.40 1758.55
2. Bihar 10142.00 0.00 10909.50 58730.92 5690.71 1241.90 10503.00 35985.84
3. Chhattisgarh 2208.00 0.00 3255.00 5441.06 1265.58 0.00 3777.78 5940.14
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1 2 3 4 5 6 7 8 9 10

4. Goa 153.75 75.00 0.00 0.00
5. Gujarat 1652.00 0.00 2046.00 3075.85 916.37 0.00 501.32 2298.64
6. Haryana 1009.00 0.00 0.00 1732.78 546.41 693.66 0.00 822.05
7 Himachal Pradesh 466.00 0.00 0.00 455.60 231.68 97.38 0.00 412.09
8. Jammu and Kashmir 4871.00 3750.00 0.00 4560.81 2031.38 4267.54 0.00 4029.92
9. Jharkhand 3692.00 0.00 5778.87 11620.64 2143.55 0.00 9269.43 15488.25
10. Karnataka 5606.00 601.35 829.50 3775.01 2191.83 1471.30 2639.50 3524.70
11. Kerala 2396.00 677.17 1296.72 3447.86 977.90 829.32 2003.26 2435.33
12. Madhya Pradesh 4719.00 0.00 10560.00 17216.17 2709.81 0.00 8641.50 9875.11
13. Maharashtra 6732.00 0.00 1516.00 15776.32 3651.46 4101.48 5502.00 10623.74
14. Odisha 5730.00 0.00 0.00 7738.92 2854.41 937.02 1490.00 9188.54
15. Punjab 484.00 0.00 0.00 677.21 262.72 122.37 0.00 703.32
16. Rajasthan 2754.00 0.00 0.00 1205.13 1417.07 0.00 495.00 3988.06
17. Tamil Nadu 7329.00 826.00 2534.59 20508.87 2602.08 2050.22 1923.50 10570.74
18. Telangana 6585.44 0.00 229.61 1915.71 1480.54 0.00 945.46
19. Uttar Pradesh 14223.00 0.00 0.00 5658.06 8261.14 3575.83 2230.31 9160.43
20. Uttarakhand 772.00 0.00 0.00 450.32 434.61 0.00 0.00 366.00
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21. West Bengal 7028.00 2016.68 3617.25 8847.28 3221.30 3880.16 2000.00 12763.30
22. Puducherry 350.00 135.34 0.00 0.00 475.00 150.00 0.00 0.00
ToraL 102464.00 22749.34 42343.43 175217.62 46635.00 28263.17 52730.00 140880.21
North Eastern States 0.00 0.00
23. Arunachal Pradesh 226.00 0.00 0.00 0.00 161.82 0.00 0.00 0.00
24, Assam 7103.00 0.00 0.00 7997.20 4588.89 0.00 500.00 8315.98
25. Manipur 467.00 0.00 0.00 206.71 285.71 0.00 0.00 92.08
26. Meghalaya 467.00 0.00 0.00 22.11 319.00 0.00 0.00 163.08
27. Mizoram 207.00 64.00 0.00 239.76 74.75 329.50 354.50 65.67
28. Nagaland 318.00 185.00 0.00 968.35 221.66 545.22 789.50 232.88
29. Sikkim 146.00 0.00 0.00 0.00 82.43 72.00 0.00 0.00
30. Tripura 866.00 0.00 0.00 414.70 535.74 113.22 0.00 357.90
ToraL 9800.00 249.00 0.00 9848.86 6270.00 1059.94 1644.00 9227.59
GranD ToraL 112264.00 22998.34 42343.43 185066.48 52905.00 29323.11 54374.00 150107.80

*Expenditure Against Total Available Funds which also includes State share, Opening Balance and Misc. Receipts.
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Statement-1V

Funds allocated and utilised under Indira Awaas Yojana during each of the last two years, State/Ul-wise

SL. No. State 2014-15 2015-16*

Central allocation Utilisation Central allocation Utilisation
L Andhra Pradesh 42729.15 50545.92 28818.24 127213.663
2 Arunachal Pradesh 1416.26 17529 95251 0
3. Assam 128586.17 120627.92 80481.14 62141311
4. Bihar 153019.47 229093.63 103203.06 96628.461
3. Chhattisgarh 23417.65 22028.92 15793.89 22837.698
6. Goa 32028 0.00 21601 0
7. Gujarat 18621.64 4344122 12559.26 18075.505
8 Haryana 18985.09 13689.52 12804 38 797137
9. Himachal Pradesh 2742.50 231003 1849.67 1675.575
10. Jammu and Kashmir 7888.38 806.55 5320.27 37245
11. Jharkhand 27137.02 18307.35 18302.40 18677.509
12. Karnataka 51867.69 111288.51 34981.86 100393.207
13. Kerala 3224723 3051035 21748.95 34011.767
14. Madhya Pradesh 62891.88 1877443 42417.05 37779.703
15. Maharashtra 102822.28 9797273 6934787 38748.977
16. Manipur 3270.35 48522 2199.49 30.188

6¢

01 SAOMSUE UL Y

[VHIVS VALVl

SUOHISN() PadADISU))



17. Meghalaya 5920.63 6779.12 3981.95 1809.787
18 Mizoram 908.18 216.25 610.80 0
19. Nagaland 1039.15 826.92 698.89 0
20. Odisha 87693.07 675143 5914407 155912.22
21. Punjab 3098591 212285 20898.26 0
22, Rajasthan 5515441 64895.10 3719856 50565.855
23. Sikkim 1288.12 1207.50 866.33 1974
24, Tamil Nadu 29172.57 22960.52 1967527 0
25, Telangana 36752.19 53671.63 24787 64 33700.1
20. Tripura 5704.14 545293 4508.89 4635739
27. Uttar Pradesh 23221343 . 240079.99 156614.95 150197.893
28, Uttarakhand 669436 537578 4514.97 4402.68
29. West Bengal 236310.75 213040.58 159378.37 28574543
30. Andaman and Nicobar 631.69 75.94 44329 0
31 Dadra and Nagar Haveli 16237 39.03 113.95 0
32 Daman and Diu 4428 0.00 31.08 0
33. Lakshadweep 16.66 0.00 11.69 0
34. Puducherry 300.00 0.00 400.00 0

TotaL 1409955.00 1383553.14 950875.00 1154724488

Progress as reported by States/UT's.

*Utilisation for 2015-16 is as reported by States as on 07.04.2016.
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